
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (Hqs)

TIS HAZARI COURT, DELHI

Mco ble Hjgh Court of
D'elhi on the summon

CIRCULAR

All the Ahlnrads/Assistant
Delhi are hereby directed to ensure to
summon(s) before generating the
in the CIS.

Ahlmads, posted in the Commercial Courts9 Delhi/New
append/print the aforementioned endorsement on the

same from CIS by using the OptioA“footnoteD available

ThIS issues with the prior
(HQs)> Tis Hazari Court, Delhi.

approval of ;ipal Dis- fails Juqge,

qA(Pa
.an. ltizati

Centr fputer Committee
Tis Court, Delhi

loLa )) KeEL- IE KT Cell/ Un Dated: 28 FEB 2023

CoPY forwarded for information and necessary actions to:

1. The Registrar General, Hon’ble
2. The Principal District & Sessions
3. The Principal District & Sessions
4. The Principal District & Sessions
5. The Principal District & Sessions
6. The Principal District & Sessions

7. The Principal District & Sessions
8. T.he Principal District & Sessions
9. The Principal District & Sessions
10. The Principal District & Sessions
11. The Principal District & Sessions
12. The Principal District & Sessions
13. The Principal District & Sessions
14. The Ld. Presiding OfHcers9

their Ahlamds/Assistant Ahlamds to
15. All the Ld. Officer

High Court of Delhi Delhi
Judge, (HQs), THC
Judge, South, Sal
Judge, North West, Rohi
Judge, New Delhi, PHC
Judge, East, KKD
Judge, South East, Saket
Judge, North, Roh
Judge, South-West, D

–cum-Special Judge >C Act) (CBI), MDC
Judge, :hahdal

Judge, North East, KKD
Judge, West, THC'

Com
rcial Courts, Delhi/New with a reg
comply with the directio

Computer Delhi/NIIn-charges, Delh
ira Assistant,' Layer seat, THC fo16. Ti

le Dealing assistant) Website :omm lploadwebsite.
18. Concerned file

on

a
iCI.Tairri

Cen-i
Ti;

A CoNNer Committee
'i'Court, Delhir




